3
39.5 in Lahore Sector (Sit.)

[Shri Y. B. Chavan]

attack was mounted with a large force
ot infantry and tanks and &ccompa-
nied by a.r cover. Naturally, we have
had to repel all these atlacks and our
armed forces have been jlving  an

ding.y good t of them-
selves, notwithstanding the difficul-
ties which they had to face.

We have, as I informeq Hoa'ble
members earlier, had to carciully
walch the develop'ng situalion and
have had to take an overall view of
the defence of the country,

On the afternoon of 5th Seplember
Pokistani aircraft  intruded  across
the Inlernational boundury at Wagan
near Am itsar and Dred rockets at an
Air Force Unit. Antj-aircra’t action
drove them gway. Thig vio'nton was
reported but there were further wio-
lations over the sime border by (h2
Pakistan Air Force and it was quite
apparent that Pakistan’s next move
was (o attack Punjab acruss the In-
ternational border. The indication
that this was going to hapven was
buiiding up over some time. 1n order
to forcstall the opening of ancther
front by Pakistan, our troopg in the
Punjab moved across the burder in
Lahore Sector for the protection of
the Indian border.

In the Kashmir Sector in Chhamb,
violating the International border,
Pakistan rame ncross with a Jarge
number of Patton and Sherman tanks,
supported by both heavy and medium
Artillery. We repu'sed these attacks
and have taken positions in the vici-
nwity of Jaurlan where we hAve neld
the enemy. The position is well and
strongly he'd and the strategic im-
portance of it is fully reslized. I
would like to say thap in the last 24
hours we have destroyed thres mors
Pakistani Sherman tanks. Fighting ix
atill going on and twa positiers ints
which the enemy had infiltratrd have
been cleared of the enemy.

In the Valley and glong the Cunse
Fire Line, within the last 24 hours the

Indian Army Advance SEPTEMBER 6, 1965 Punjabi Suba (Sit.)

354

sltuation has been generally quizt. 1
wou d like to bring to the nitlide of
Hon'ble Members action tak:n two
days ago at North gf Tithwal where
our troops occupied three i'akistan)
pos-tions which were overlocking us
and covering the road to tha Nortnern
Sector intensively used by the infil-
trato:s.

Our aircraft carricd out 5 number
of sorties over West Pakistan this
morning and attacked a numb-or ot
miiitary installations includiny 2 goods
train carry ng military storeg and irs

flicted conside.able damage. Ail our
aireraft returned safely.
We have taken the decision to

effectively repel Pakistanl sgzression
in the full knowledge that the who's
natien, irrespeclive of narty alivn-
ments, is one with the Goverament in
this maller. The Prime Miniz'sr had
received the fullest assurcnves from
a'| quarte s in this regard, 1 am sure
Hon'ble Members and the  countre
will show apnreciation of ¢I'w  great
ga'lantry with which our Army has
been fighting against adds in our State
of Jammu gnd Kashm'r. in cxivemely
difficult terrain as in th2 Kargil and
Haii Pir areas. The House is un-
doubtedly alsp proud of the perfors
manes of our boys in the Air Forece
whn have desroved s:veral Pakis-
tani Sabre jets. I have no dnutt now
that our Armed Forres wi'l give &
worthy account of themselves.

12.16 hra.
STATEMENT RE. PUNJABI SUBA

The Minister of Homs Affalrs (Shri
Nanda): Sir, it is natural for the
House to be concerned about the re-
cent developments arising from Sant
Fatch Singh's intention ta fast from
September 10 to achieve Punjabi Suba
and to immolate himself on Septem-
ber 25, if it was not conceded hv then
and alzo fram Master Tary Singh's re=
peated d~mangd for an *“independent
and self-determined gtatus within he
Indian Union",
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T have already laid on the Table
of the House the record note of Prime
Minister's talks with Sant Fatch Singh.
As has been made clear by the Prime
Ministey both during hig ta'ky with
Bany Fateh Singh and in his speech in
Rajya Sabha on Aurust 24, no effarts
would be spared by Government to
remove the sense of grievance from
the ming of Sant Fateh Singh in re-
gard to the language question and
tha functioning of regional committee,
The Prime Minister had a'so assured
Sant Fateh Sinoh that the question
rezarding th> retional formula, sac-
rilege c1ses, amendment of (he Gorn-
dwasa Act and other points wou'd be
locked ‘nty and that §f thera  was
any shortcoming or  deficien~y, he
wotld sen to it that thines were put
right. The Government is alsn pre-
pared to assoriate Sant Fateh Singh's
representative with ang inauiry that
ma.: he inslitut~q ar with any other
stenp that may be taken to remove
biz complaints.

It mav be recalled that in rerent
years, scveral eteme have brep taken
to arrive at an amicable arrancement
for meeting the necds of the Puniabi
speaking region and the Hindj snea-
king reeion of the Punjih  State.
Contraversy aver the reorganisation ot
the Punjab State was it was thoueht
laid nat rest in 1956, when the Gov-
e-nment of India eve'ved the Re-
Rional Committee scheme in consni-
tation wi‘h the Akalls. The demand
for a Puniahi  epraking  State wos,
however, tokon un again and en this
issue Sant Fateh Sineh cntered unon
an indefinite fast on the 18th Nacem-
ber, 1860, Th-~ 12t~ Prim~ Minfster,
Pt. Jawahar!al Nehrn. mada 4 etatee
ment on the Ath Januarv. 1981, {n tha
eon~s= of vhith he A~ lared. “The
Piniah jtest? j5  hraqdly erpakine g
Puniabi Suba ps it Is wi'h Punjabt
a8 the daminant Jn=~myaee there,

(s W= o~ frzrft : &y
ity For i g 7)) Tt
tria that enmn parte n* the  Ponish
have Hindi; but essentially Punjabi is

the dbminant language and it should
be encouraged in every way."

Bant Fateh Singh gave up his
fast on rece'ving the following tele-
gram from Master Tara Singh;

“Am s1tisfied with today's spearh
of the Prime Minister at Sardar-
nagar, Requesp vou to break vour
fast, It fulfils the requirements
of your vow."

The agitation way then withdrawn.

The dzmand for a Punjabl Suba
has now been revived by San: Fateh
Singh. It seems to  stem mainly
fom a sense of dissatisfaction with
the manner in which the previous un-
dertakings have heen  imnlemented.
The Prime Minister’y assurance that
effective steps will be taken for the
redress of prievances and  the full
implementation  of arranpements
agreed unon earlier should mee! the
neads of the s'tuation. Sant  Fatel
Singh, however, persigtg in the de-
mand fo- the crration of the Punjabl
Suba, I may submit that reenurse to
fasts and coratsrfasts tn evert nroge
gure on the Government to arcept or
refect a demand should be avoided;
otherwise it will noy be nossihle for
the Government tp carry on normal
administration and dischareer its pes-
paasibilitics to the neople. A congt-
derable elemeny of the ponu'atinn In
the Punizb insists that a seporate
State should be formed for the Pun-
jnbi speaking area on the linguistie
basis. Thers j3 alin  a considerable
sectinn which iy strongly opposed to
the adoption of such a course. Strong
sent'ments of any section of the people
hava, however, to be given consi-
deration,

Th~ whnle guetlon ean  be
evaminad sfresh v-ith an nben mind.
Goverrment won'd  bhe prema=ed to,
have further ta'ks on  the subleet,
Wa mae hone that a enoperative so'u=
tien will be discovered based on
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goodwill and a reasoned approach. The
final tesy of the good ol the various
sections in cunformity with the natio-
nal interest should prevail. In these
discussions, all wunresolved matters
can be taken up. For this, an atmos-
phere of goodwill and amity should
be created.

I would urge that the present is
not the time for Joing anything which
may deflect the energy of the Govern-
ment and the people from the task
of facing the very serious threat to our
security from across our borders. As
the House is gware, pur security forces
are engaged In  dealing  with the
armed infiltrators from Pakistan and
attacks by Pakistanl armed forces
and we are facing a situation with very
serious possibilities. Important de-
velopments are taking place now. 1
hope, the House will join me in an
appea]l to Sant Fateh Singh to pgive
up the proposed &action and to join
in the mighty effort the count-y is
putting forth for thwartine Pakistan's
aggression and the prescrvation of the
integrity and independence of India.

It is not necessary for me at all
to say much about the stand of Master
Tara Singh. No demand which im-
pinges in any manner on the sovereign.
ty and territorial integ ity of the
country can possibly be given any
consideration. I am confideny that all
the people of India. and among them
Siklrs have a notab'e and honoured
place, will wholehearted'y endorse
Government's viewy on  this  wvital
mattar,

Shrl Surendra Pal Singh (Buland-
shahr): From the statement just made
by the hon. Home Minister, wou'd 1
be cor-ect in understanding that the
Government of India is not rejecting
consideration of this entire queslion
of a Punjabi Suba on the basis of the
Unguistic principle?

Bhrl Nanda: It is clear from what
I have alresdy said that we are pre-
pared to discus and consider this ques-
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tion in all its aspects. It is obvious,
therefore, that we are not 1uling out
BNy arrapgement or proposal on the
ground of any cbjection to the prin:
ciple of adopting the linguistic basie
in dealing with this quest'on, butl
may add that several aspects and im=
plications of various nproposals which
ore made in this connection will
however, have to be studied and we-
cusse.

o oorw fqY (&) oW
& wmT & a3 v awar § R oAy
adtT & f77 gear T F7 aF qAWT
TI RAT WIT O3 wOET 65 % O
g ainr ?

Bhrl Nanda: I am not in a pes'tion
to specify the period. The procews
can starl immediately, subject. of
course, to the exigencies of the nation-
al emergency created by Pakistam
aggression in Kashmir., It will he cur
effort to zettle the question as quickly
Bg possible.

Bhri D. C, Sharma (Gurdaspur):
May I know if the Government. =as
stated in the statement, wi'l open the
door for negotiation not onlv  with
those who make g demand for the
Punjabi Suba, but also for those, »a
stated in the gtatement, who nare
strongly opposed to thi: kind of thine?
May I know, what kind of modus
operandi the Government is goine ta
evolve so that both the sides nf ths
questioy can be considered. as the
hon. Minister zaid, in & disp~ssionate,
reasonable and objective way?

Shri Nanda: Tt is po'ng to be. as ¥
sid, a co-operative solution. There
fore, every one who is concerned wifl
certainly have an opportunity to par-
ticipate in the process.

o grmfic et (frm)

frR e T afiow g & @
A g, Of % afars st
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WIATTAE HTedT wWigw # o qfqes
§ & vl § @ W AW
T §F3 T O WK AT W
€ g7 &1 & g7 warwiaE wAwT ¥ W
AT arIfag ® gusr & fwa §
EF T WU AT AT IR AAATA
o W & dwewrd ofefeqly ¥ waaw
QAT WA & Wde F7 § A W Ay
@ M9 g qg W WTVATEA §F 4 &
grrdwTa & 37 fafafudt srar 99
@t ®1  ghr 6 3w § FeewEE
feafy @ g9 a2, qrava<or wiw gy
ar @i " & wfafafadi g1 game
o @ W gwedr wr Wik
&ATHT €7 )

&hri Nanda: I am thankful to the
hon. Member. 1 would we'come A
mecting with the representatives p!
Bant Fatch Sinrh to be able to explain
to them the value and significance of
what has been stated. 1 am sure that
all that is known about the present
situation and what has been stated
here, these shou'd enuble Sant Faten
Bingh to give up his intention to g0
on g fast

st gwn Ty FBIY (W) W
g gart ¥m i wTwr &ve § ¥ afe
feafr & 4 ww §da § 3o @ @O
T |

st wemm (wfrer) : fad & 5T
W A N AW Ok angAw #1 ad
vﬁﬁff&tﬂ'{ﬂahfﬂﬂ'{tmi
o) qoa &1 adw w7 IW &
G % GATE AT W AA 91T 6
vy O T e § eTere w1 A
we k1

et 1y g FETaT Wq
Gog ey

Shri Kapur £ingh vosrs—

Mr. Speaker: I cannot gllow; if 1
al'ow him now and make & depariure,
it will open up the floodgates.

Shri Kapur Singh (Ludhiana):
‘Would it be proper to stick to the for=
malities of procedure on a grave occa-
sion like this? If I am permitted to
g1y a fow words, I am sure the matter
which is before the House will be
batter understood than it would other-
wise be.

Mr. Spraker: Some other oppor-
tunity might be taken. 1 wil] be
putting mysel! in a very awkward
position.

Shri Kapur Singh: It will be une
fortunate if ycu stick to the letter of
the procedure and do not go into the
spirit of the procedure.

Mr, Spenker: If T start allowing one
Member, I would open the flopigate.

Shri Kapur Singh: It {s a matter of
vital concern to those whom I rep-
resent here.

Mr. Speaker: If he just finds sn=
other proper recourse pr some cthet
method I will certainly try to heip
him,

Shri Kapur Singh: This is the pro-
per psychological moment.

Mr, Speaker: If the House wants
me to make a departure....

Bomg hon. Members: No.

Bhrl Nanda: I shall invite him to
meet me immediately after this and
I shall have a talk with him.

Ehrl Kapur Bingh: If in this
sugust House I am not allowed to
say even a few humble words ta the
representatives of 440 million people
of India, 1 have nothing more o sari
that s enough for my case
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sft qz feg (W) - weue wgieg,
&3 oF aig fda w6 4

'woom wREw i weEr oany
agt a1 gafen & wvwy gned @
wFAT § )

oft wzy fog : forw 9w & Set
WA ¥R gW AN el ofEmaz
¥ oary & wa dodl q¥ A ww9f gw
N7 RTST § AT A 38 g H% &1 awar

t?

www WHRE 9T @ 7z
& f5 5 am T w § A A
W ST A gz o § AT &
waar § afer o1 0w gzt wedwd)
FAM FT gAY TTA T FOTT T T
§ wa &1 w1gw @y 7 AT A
AT F o

ot ¥=1 Tag : wemw wgrm, &
az g @ 4 fF mag §m (et
wgT & FIvAT i &4 g s
& ar fraln ® $3 ga 17 A
WL ¥ AETE & @ w51 o3 §
frgrbadqisdgr P 8 A
wima feafy & w4 ga g1 &
&1 &1 9 fea aF) g an § valw
®3 T WTHO AT AT FIF A § T
R FAA WA A7 A% &I T A ag
gz agt vw g gafem g i
feala w1 @y 31 H m@ iz & awmama
wear § f5 ag damt g@ @ s
R

Bhrl Eapur Bingh: T shall say in
Just hall a dozen sentences, what I
‘want to say.

Shri Ranga (Chittoor): We may
heve a discussion this evening,

Mr. Speaker: ‘This evening? 1 ean-
not say. 1t pume notice ls there It
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can be consilered. That iz what 1
am telling him again and agan,

oft wer fey : ofifiafy ¥ madfin
B daw wix a7 s 77 & ww v
% gl gr st ke dar ;i

waw SREE © WSE A ET G
wifgw |

off wzr fag : TF @A,

werer wiwa & vy e gamom
& ot €7 ww mg 43 og |
I T T TwH & ams o s
w1 AT FF THAT 4T 9197 S T A
Lo

12.30 hrs,

BUSINESS ADVISORY COMMITTEE
THIRTY-NTNTH REPORT

The Minister of Communieations
and Parliamentary Affalrs (Shri Satya
Narayan Sinha): I beg to move:

“That this Houss agrees with
the Thrty-ninth Report of the
Business Advisory Committee
presented to the House cn the drd
September, 1965."

Mr. Speaker: 1 =ha!ll now put the
motion to the vote of the House.

12304 hrs,

STATEMENT RE: PUNJABI SUBA—
' tontd.

Shri Ranga: Sir, T would like to
make a suggzestion. In the light cf
the statement made by the hon. Home
Minister and the strong f=elinus ex-
pressad by som2 of the hon. Mem-
bers, T would like ta suggest tha: the
Government themselves would 1ake
the earliest possible opportunity of





